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GOVERNM ENT OF MEGHA LA Y A 
LA W (A) DEPAHTMENT. 

N OTI F I C ATIO N 
(ORDEH BY THE GOVERNOR) 

Dated Shilloll g, the 3 1st August, 2023. 

No. L.J (1\) 78/202 1/20 - The Governor of Meghalaya is pleased to appoint Shri Jess ie Thabah, 

learned Advocate as Panel Advocate in the Hi gh Court of Meghalaya, with immediate effect and 

until further order. 

Mem o No. LJ (A) 78/202 1/20 -A, 
Copy fo rwarded to :-

Sd/­
(C. V.D. [) iengdoh) 

Secretary to the GoV!. of Megha laya. -L 

Law Department. . .;:>" 
.":~ 

Dated Shillong, th e 31" August, 2023. 

I . ):.he Registrar General, High Court of Meghalaya, Shi llong. 
~ The Advocate General, Meghalaya, High Court of Meghalaya, Shill ong. 

3. The Addit ional Advocate Genera l. Meghalaya, High Court of Meghalaya, Shillong. 
1\. The Accountant General, Meghalaya, Shillong. 
5. The Treasury Officer, Sh illong South Treasury, Shil long. 
6. The Secretary, High Cou rt Bar Associat ion, Sh il long. 
7. Advocate concerned. 
8. Law (B) Department , Shillong. 
9. DI~O , Law Departl11 ent. 
10. Guard file. 
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